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Rae Bareli factory, Government had 
invited limit-ed ofters from three 
foreign manufacturers whose equip-
ment had been installed in the coun-
try and fuund satisfactory. These 
three foreign manufacturers are 
Messrs. NEe and Messrs. Hitachi of 
Japan and Messrs. L. M. Ericsson of 
Sweden. A proposal was also obtain-
ed fl\lm Indian Telephone Industries 
Ltd., for manufacture of the indigen-
ously developed Indian Crossbar Pro-
ject ( ICP) System. An Inter-minis-
teri'al Committee evaluated the pro-
posals received from these four 
manufacturers. Consideration was 
finally narr~wed down to two pro-
posals, namely, those from Messrs. 
L. M. Ericsson and Messrs. Indian 
Telephone Industries Ltd. Govern-
ment have after careful consideration 
of aLI relevant 'factors, decided in 
flavour of adopting the ICP System for 
manufacture at the Rae Bareli 
Factory. 

Surrestlon by Wild Life Resenratton· 
Society to cheek killing of wild life 

858. SHRI RAJESH KUMAR 
SINGH: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Wild Life Preser-
vations Society has recently approach. 
ed the Central Government to stop 
indiscriminate killing of wild life and 
have also urged the Government to 
give stringent punishment to those 
found guilty and violating the law 
relating to wild life preservations; and 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
No, Sir. 

(b) Government is 'fully aware of 
the need for conservation of wildlife. 
The Wild Life (Protection) Act, 19'72, 
makes ample provision to penalise 
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poaching of Wildlife. However, it is 
f."r the courts to IIW9rd atr.tngent 
punishment. 

WeUare Of Small Farmers ot 8ehedul-
8d cutes aDd Schedalecl Tribes 

859. SHRI CHH:rrrtJBHAI GAMIT: 
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state: 

(a) whether any scheme for the 
welfare Of Scheduled Castes and Sche. 
duled Tribes particularly small far-
mers has been framed recently; and 

(b) it so, the details regarding this 
scheme and the amounts provided for 
the scheme to C'Ontrol shifting cultiV'a_ 
tion? 

THE MINISTER OF STATE IN 
THE MINISTRY Ol' AGRICULTURE 
(SHRI BALESHWAR RAM): (a) 
Yes, Sir. 

(b) While a number of schemes 'for 
the welfare of Scheduled Castes and 
Scheduled! Tribes 'are being imple-
m'Znted by different agencies, the In-
tegrated Rural Development Pro-
gramme of the Ministry of Rural Re-
construction is aimed at a 'tariet 
group' consisting of the weakest sec .. 
tions in our rural society. Agricul-
tural labourers, small and marginal 
farmers, rural artisans and other 
po.)rest segments of rural society are 
provided assistance under this pro-
gramme. Assistance under this pro-
gramme is provided to the poorest 
among the poor first and it has been 
emphasised that Scheduled Caste and 
Scheduled Tribe beneficiaries should 
be accorded priority in the identifica-
tion of beneficiaries. It has been laid 
down that at least 20 per cent of the 
beneficiaries under this programme 
should be fmm Scheduled Castes and 
Scheduled Tribes :families. 

An individual Scheduled Caste 
family is entitled to an assistance of 
Rs. 3,000/- by way of subsidy. 'l.1le 
ceiling of subsidy for Scheduled Tri-
bes is Rs. 5,000. Scheduled Castes 




